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IN THE COURT OF THE NATIONAL GREEN TRIBUNAL, EASTERN ZONE

BENCH, AT KOLKATA
Original Application No. 67/2024/EZ
(Earlier Original Application No. 22/2024/PB)
In the matter of:
Krishna Mondal

Applicant (s)

VERSUS

State Of Jharkhand & Ors.

....... Respondent (s)
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1. Affidavit of the Respondent No. 05, Nandlal 02-0 4
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2. Annexure A; photocopy of electricity bill 05-26
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IN THE COURT OF THE NATIONAL GREEN TRIBUNAL, E."—'iSTERN ZONE
BENCH, AT KOLKATA

Original Application No. 67/2024/EZ

(Earlier Original Ap plication No. 22/2024/ PB)

In the matter of:

Krishna Mondal

roveenns. Applicant (s)
O,,_A\,%\ A\ VERSUS
A
| "'ril.i-;,"w ,hpk: F  State Of Jharkhand & Ors
\\Gj RECH e f
\G {‘\N\ E e Respondent (s}
N [y
‘\._“f“.- OF \ /

Affidavit of the Respondent No. -05, Nandlal IMandal:

I, Nandlal Mandal, son of Madhait

Ch. Mandal , presently residing at P.O.-
bankijor, P.5.- Shikaripara, Sarsajo

1, Dumka, Jharkhan d-816118

1. That at presentlama business man by profession and as such, I am well

acquainted with all the facts and circumstances of this case



_That I h

_ That it is further stated that the

>1<48 é‘;
., Y
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yh thc order dated 23.04.2024 passcd by the

SOLAATA
AITA RARAYA PRAOCT
REGX. HO. 13842016

Qg

Hon'ble National Green Tribunal, Eastern Zont Bench, Kolkata in the

F led L-,?
{}ﬁhi‘": l’?“? CQJ.H7

present matter and have understood the conlents {herein.

. That I am duly authorized to swear this alfidavit, Further, iLis stated that

I have gone through the relevant files and records in Lhe present casc.

_ That it is humbly stated and submitted that the Hon’ble Principal Bench

of the Tribunal in its order dated 19.02.2024 in O.A. No. 22/2024 /PB was
pleased to constitute a joint Committe¢ comprising of the representatives
of Central Pollution Control Board, District Magistrate, Dumka to verily
edial action to the

the factual position and suggest appropriate rcm

concerned authorities.

_ That it is humbly stated and submitted that Electricity connection has

been applied and obtained and the said project has been utilized through

electricity. In respect of that the copy of electricity bill is annexed herewith

as Annexure- oA

project proponent operates the Rice Huller

Unit during day tim¢ and at closed premises.

The photocopy of the premises is annexed herewith as Annexure- ‘B,

And it is further stated that the windows facing the complainants house

is closed and if the Hon’ble Principal Bench so permits, I can also close the

windows pcrrnanently with cement concrete.

Adveosls
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The photocopy of the window is annexed herewith as Annexure- 'C”.
7. That this affidavit is filed Benafide and in the interest of Justice.

S. That the stalement made in forgoing paragraphs are true to my knowledge

in annexure are true copy of its original.

-

jdcn:i_,'iei Ey me

Solemnly Affirm & Dactd?éF ONENT
Advocate EBefore MMe on tdentification
of Ld. Advocal ,_rm#
iy 1
1 ﬁ ‘\.L i l."J
SHYRM vt rdrd A PAHDEY
NOTA'!'E‘;, GOVT. OF INDIA

M. NO. 1282412018
REGN. NO. 1 Ve |10 2
VERIFICATION

Verified at Kolkata on this day of |¢i4h November, 2024, that the
averments & [acts stated herein above are true and correct to my
knowledge and beliel and nothing material has been concealed therefrom.

DEPONENT

Filed by

brh By o

Advecels -
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Jharkhand Gevernment Single Wnegu Cledrance Syatem @

Single Window System

Department of Industries, Government of Jharkhand

e —

. Annexiou (A

-"__,- =
A2 ITAN T

Billed Ta:

3 o Transaction Detalls:
IndusTy Name - BISHWANT MONDAL 5/0 NANDLAL CAF Id : 10282615428
MONDA ' ;
s .L S Transaction No. ; 0924452172687145063

ayer Name © BISHWALIT MONDAL 5/0 NANDLAL ATRMNIChallan MNa. - 4695321722625
i [ i % -
MONDAL Bank Ref No. : IGAQOZOVCRE
Payer Contact No. : 7488970986

Payer Emal - bishwajdas@gmail.com

Payment Method; Transaction Date:
5Bl pPay

Janvary 19, 2023, 10:20 gm

Transaction summary

Servica

Dapartmant Application Paid
Number Amount
Slaotns Sernce Connechon (LTIS) upto Jharknand Bijli Vitran Nigam Limited = MCS626891M2LT ¥56430
1C0VA Cr 10THP {JBVNL)
Total 255430
Print

Fopaadvaniage harhand gwﬂsmrnvm}m*cﬂuomummmmm o~
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Electric Service Connection (LTIS) upto
100K VA or 107HP : NC96268912LT

23-01-2023, 13!
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TITIET O G T LWL PRI Y] T
B Al lwdendidication

Ry Agpprow il Hot Na,

=4 Print
MAK A0 08000

Troinaaval vty

Yypeo of applicant
PLUREON

Hame of the Applleant

PUSERRANT MOMIAL « SO NANDILAL KWINI AL
Qender

hlata
Hame of talhorweband

TUREHRNAIT MIOMUOAL S0 MAMIL AL BMCHHDAL

Addiess bon conmnbealion

House/PloUPromine no.

423

Sireat

AT-BARZAIOL PO DANKIOR 'S SIRARIPARA DIST-DUMIGA,
ArealColony

warsAjal, shikanpara

City

DLIRARA,

Dlntrict

Drumika

Emall
st tina g mall com
Telophone/Moblie No.,

TARROTO900
Pin

LA TLAREL]

Address wheta the now connedtion s applied hor 1 exialing connecilon la requinad o bo
aNilled

HouaslPloUPremiae na,
421
Slresl

Al SARSAJOL, PO- BANKIIOR
AmalColony

SARSAIOL | SHIKARIPARA

_ ol



A ath

Anviliniel siligle Window Cleamnce Syntem

Cilty
DUMEA
District
Dumka
Pln
Biann
Moblle Mo
TABBSTORRG
Indlcato landmarks to Identty the locatlon
SARSAJIOL
Holding No.
Plol Ho.
A5
Khata Ng.
02

Consumar locality

Rural

Conneclion Supply Details

Voltage at which supply Is raquired
400 Vonis

Type of Supply

Parmanernt

Specity From Date {dd/mmfyyyy)

Spocily To Date (dd/mmiyyyy)

Total Contract Demand appllod for {In KW ! kVA)
10

HT Contact Unit

KA,

Phasing of Conlract Demand requlred
NO

Contract Domand required (kKVA] with remarks,|f any

Tantative Date from which requirad
15/02/2023

Catogory of Tariff opted for

LTIS

Sub Calagory

LTIS-Demand Bazed

Hamo of Pramises

INDUSTRY

Purpoao of Supply

bitps-/fadvantage jharkhand,
153
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AANTA CHAK K]

Purpess of inslallatlan

Industry

Arca Board
Dumka

Cirela

Dumka
Divlsion
Durmka

Sub Divislan
CrumkalR)

LIST OF DOCUMENT ATTACHED

Kantlty. Proat Submitted along with appllcation form
Elactoral identity carg

Froof of Ownership

Copy of sale doad OF leate deed orun iy

& casa ol agrcultur) tennections a copy of Khasra § khataun § khata
haka

Froduction capagity

Production eg pacity unlt
Tan

Category of !ndua.lry
581

Flease Indleate whether yoy want to cary out the works of laying sarvice i
distribution Facility tar the electrig

ne and/or dedicated
ity suppty requisitiongd
MO

Flease indicate whethar you want to Install your awn CEA approveg maetgr
YES

MHama of Institution developing Industrig) Promizos

Possesslon Lottar or Mo-Chlaction Certiflcato No,
Is3ued by tha |n stilution

Specify lssued dato (dd/mmiyyyy)

Whether supply Is needeod through an independent foadar
NO

Whather the above unit Wvar oparatad at some other Place or appilag for connection?
NOD

Applied cennection deta)

Ir alectricity conng etlon for 1he Premiies was requasted In thy pasly
MG

Past Premlagg detallg

i olactriclty co nnection for the premisgs was requasted in the Past? (if Yog

s Plerang Providg :Iatai'ls]
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1&ps//advantage, jharkhand. Rov.in/SingleWindow/department_form.
HO

®

Expected date by which fing nee vill be avallabla

Electricity duns outstarding details

Whether the requisite cons enUNOC|Y

applicable as par the [at of
from,

pollutionboard) has boen obtaln
=25 P S2tutory requirements {Hyes attachaco Pyl
MO

Any tlectricity dues outstanding licencee's area of operalionin consumer's nama
ND

Any oloctricity duss cutstand ing far the promisos for which connuction Is appliod Loy
N

Any electricity duey cutstanding with the distribution licen seo against any firm with which the
tonsumer is associated as an Owner,Partner,Director or Manag
connection is applied for

ing Director for the promises for which
NG

Any ¢lectricity dues outsta nding for the promises for which connection appliad for
MG



b SIERWAIT MOMOAL, S0 MANDUAL

Jharkhand BIjli Vite8n Nigam Limited

( A Govt Of Jharkhand Undertaking )

wabalte www,jirvnl ca.in

Toll Fron nos 1912/ 1BO0I4SE570/18001208745

*m-"IHU_HM?M Hul Pargsbia With Prompl Fabele, F2L8 00
SouWilke! Daaghios of | BISHWANT MOMNDAL Si0) | r..:.-...ﬁ H,, 5[15,._115“;25 Promet Festa Date: 27012008 o
AStrwsa - 420, SARSAJOL , SHIKARUPARA, SARIAJOL |1o0e No. OUET
mwm&mmmmmna WD 8005 e 2VIIAIIMABATHIE KK . qunn:~
Circia - DUMKA [CroeGroup 10 Vasns Dl 1201-0024 Dus Daw . 12402-2024 '
Bt : DLIMKA — Dasonm g Humessr O Qures (B0 Poned) 34011977
Sub-Doveon | DUMMA R
Secton | KATHIXUND o OVDB 022073 TOwme On 27-02-2024 [Courl Casa
y Matar Reachng Dava Ml Rk g Oiesf R el
hEr SN B N i
- Preevsig Prossu + it -—I'm“ Pramos Cariond MF L] Foarrars |=|-"l"l
TNEDES 18122023 Z2-00-2024 12 00 VA KVAH 40300000 | 4BAAOG000 | 1.0 | sgmoa = T '-'i.
Bd Lirsts Kwh ; [ #10.00000 | B Urvta Kwh | s3000 [ Molor Stata . | RUKKING o
| Arvears Ovastandiog For Tha Fin-Yaar “Meter Datalls Connection Delails
! Partouar | Towl Vales (hnroar [ JovhL Tand Coca [ s
Bacraty Chargs | 8000 | Meler Modes ! - [ Catwgury TS
Ewmerery Dyty | .00 | Malar Maks LA T | bMotanrg Voltage e
Dhalry Poaryrraed S, 000 | Mpler Type OM | Supply Veltsga | Frase e
Cxrs .00 | ador Digid - 8 |Laad!CO ! 1L 0G0 R
| Body Saattin = | Typen 4 Load | iR
Tkl Accear 4099 . Consurnar Typelocady | PROJATY a/Rdan
Currenl Bill Detalls Delaila O Amount Payable Lasi Payman! Deiis o
Erssrgy Charges 4 R97.0u f.‘mr-l::.mrhm |:- Armoer] 'l_'ﬁ:’;ﬂ!_l
FC | Demand Charges 1.676.5 | DR Erargy Chames 0,00 | Recoipt KO BT (AT
COVC | DI Panaty 450.00 | BR Evortriy Dury 0.00 | Racepi Outa —
Enprty Duty XN (BRDES 0,00 | Mods of Payment _tasn
Rk Flard 0,00 [TOTALID) - 0.00 | gin sgonth | Unitafewh) | Units(ivah) | Staos
Cuapusted Surchorges D00 | Artear Carvad Crves = B ——
ELCE § WCH Surchames 000 | Gowed Submty (D) Q.00 | How-2023 300 454,00 1 s
N Pre Bt Cirdrg
B SRk 1S Payart Hatam _ 000 | oy 128 ASTRIC L Wi
OF Piwarwsbu s Prow At Byoemgd g1 Y07 00 | omy
'ﬁ-‘""""‘"“ L0  Paymars Reout %82 | Szt |
DS .04 | S CoarwiaBor oo | Aug2023 nr AZE DD L IIJJ 1
Rasate OF b Biling am M0 03 e 0 sy
4 - |
e Gt {1 Ay o e bl MATH | U |
L. Sarvice Charph e 1
i Sheet Sty Q09 |
Lt 2 Tokal Dmnard Sy bl
okl Ll ]
w. TGS ° L?_ [ A [T O 740000
V. TD'S Acfustmibnt e
VA Intaree! On Secunly. nidoall
Total Assassmend For TIg W
Cumert Mongh [A) ]
ra
Onilirs Payrraand Rk by -£5 A e i =
- " 0.0 Sacunty Inisrayl
Promet Payment i)  ewplimee I = |
Frportan! [nformahon _—
Wmmwnwumwﬂ“'"“"‘ !ﬂm'“""""""“'"‘“’"“ — — - -
woo T WL s - baicem [
Aot W W EVRLATIRENTIOE | Ausound heamiel - un-unu mn,:ru mmmhm#;;ﬂ;hn-
G 00001 raza-papprmasnd o Bl By sl 0, Cohiiima (B0 pay bl & r
F5C Code . DIBO000A3S o " st o Pwough chasos paeyable i o of \Sharkhand BEVE e
e oM [sarn e fnlond -
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Jharkhand Bijll Vitran Nigam Limited

({ A Gowt. Of Jharkhand Undertaking )

Tall Froe nos 1912118003456570/ 18001230745
wobEIlo © www jlvnl co in

hama | BEMSANT MONDAL, S0 NANDLAL

Account Ko . 61234687200 et Payatie With Promot Rebata, F208.00 |
SonAWied Dawghied of - BISHWANRT MOKDAL S0 Consurmes o . SASLTISONZS Proempt Matiata Daly; 77-01-2024
Adoress 423 SARSAIOL , SHIKARUPARA, SARSAJOL | 8ok No - CUET
+ SHECARPARA, KA, DUMKA, 818110, IND 8005 Ba Mo, 21261 ZMER TI08 KHO ;- ]crrma:-
|Crom _ DuMA | CyciaGiroug . L0 lusom Dato . 22017024 Ous Date ; 12-02-2024
| sty © DULIAA, B Mo . 12-202) Hurnbar OF Doy (0.0 Perod) - M {1.1177)
| Sub-Orvmacn - DUMKATR )
| Secton ufhr-ur-? | Con DI 08-02-2023 | Dinc D1 :27-02-2024 [Court Cose -
, Maler R aaciry Data Motor
| W SN - Houtrg Difforenca | Road | 84
i | Prevoua | Prosen . e Prenous Corea | MF Lirst Rernark | Dasia
Z21EEA | 1922t | zzovzoz VZOOKVA | KMAH | 40330000 | 4BEIGOCO0 | 1.0 | 832 oomm - My
| Bomt ik Kwn [ 610 D00 | B Urvts Kvah | 830 00 | Motor Sitawn ; | RUNNING 0K
| Arwan Ouatandng For The Fin-Yaar bigtor Datalls Connectlon Detalls
1
. Pancuw | Totl Matir Owrar JBVHL Tanit Codo LTS
| Bty Charge ! B0 05 | Mastor Wodal = | Category LTIS
,E-m:-, Dty | 000 | Whater Ligiy L& T | Matanng Voilage o
| Dy Paryrrae Sr i 000 | Moter Typa OM | Suvpgly Voltogas | Phass 400 WSngle
Oy i 0.00 | Moo Digt 8 |Load i CO 10.00¢10.60
| Eody Saal No - | Tyes Of Load KVA
[ Temd Arvmar I B2.59 Consumar Typa/_ocaily PRIVATE/URBAN
'1 Current B3 Datals Curtails Cf Amount Paysbls Laat Payment Detalls
[ Ermrgy Crarpes ] 4.807.00 | Cormecton If Ay (+0) Agrignant 2000
FC ! Demare Crorpas. | 157655 | BR Enaryy Crarges 0.00 | Rocept NO E5310LN2ZIATED
COVG / UCx Paray | 450.00 | BR Eaciriory Duty 0.00 | Roceipt Date — T W
Elaincty Dy | X 87 |BR OPs 0.00 | Moda of Payrmont Cash
Muer’ Riant ! 0.00 | TOTALIE) 900 | miy Month | Unitagkwh | Unitaqkvan) | Status
| Cacacacy Sorcrarme | 000 | Arraar Carmed Over () B0 O
|ELCE  WCH Sreraemas | 00 | G Subdy (O) O.00 | MNow-2023 00 454,00 My
{ | Pray .1 Ol
|7 SearaRatas | 000 | o et Rabat 0.00 | oerzoz) 126 357000 MU
A==t TF Prowous Prav Bill Prampt
EH oo | P sl 2682 | Sapz023 o1 3392.00 )
| eos | 00 | Siaff Concessen 000 | Ausgzoz 1"? 284,00 MU
| Ratate OF hon 2aing 000 22023 103 AtAg 00 AU
Crrr e
 Oar Crargas (f Ary) i 2023 | 2207 204700 | My
L Serece Crarge a.co
i Sren Sesmy | o
. Mas. Crargs ] i L]
Talal Demand Payable
w. TCS | [iF] IheBeCoD) 7,400.00
. TOS A ustrrand i LLes
Wi brtevest On Secunty | =0.00
Totad Asgenarrant For 1
Casront ks (A) josas
O Paprronnd Fabaie -£5.74
Fromet Paymarn 13147 Hapt 1 Abayanos (1] Security Intovast |
rrpaetand brdomrabon
[ osnibiamad Cary ales maks T pryments Tough onllne HEFT/RTGS with tha balow regisiersd banks,
T e P iha b Bt som oo e o Sars dum e 84
FAE Codte | GROEODAY F 50 Cade  CPLOOA IO frosrv-pametnd o B4l by Oush el Comiamaed Cam pay biE sThat |
Cash od Mwnugh chacgus payabis In lrvour of Jhakhund D niran
Bara - CAM BANK Bar bl A BANK FHigam Limiger
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Jharkhand Bijli Vitran Nigam Limited

( A Govt. Of Jharkhand Undertaking )

Toll Freo nos.1912/18003456570/18001238745
wabslte : www.jbvnl.co,in

Hama  BISHWAJIT MONDAL, S/0 NANDLAL Account Ko ; 61234687208 Nat Puyabla With Prompt Rabale: 1771000
SonWite/ Daughler of : BISHWAJIT MONDAL. S0 Consumar Mo : SRSLTIS0025 Prompl Rebale Date: 17-04-2024
Address | 423, SARSAJOL , SHIKARIPARA, SARSAJOL | BOUk Mo DUE!
 SHIKARIPARA, NA. DUMKA, JH-BIB118, IND 8005 | 013 1o ; 240081234087208 KHO . [cmno: -
Crcho - DUMKA [CrelaGroup - 10 13800 Dala _ 12-04-2024 Dus Data : 03052024
DwisanDUMHA g Bl Mo : 3.2024 Nuinbar Of Days (8l Periog) - 32 (1 0492)
Sub-Duvislon | DUMBA[R)
Sectoa : KATHIKUND _ | Con [1:08-02-2023 | Disc Dt :18-05-2024 | Court Case :-
Mir_SNo - Mplo: foadingData | i Motor Rouding e | Ciference | Road | B
TEVIDUS Prosgnt Provious Currsnt L Romark | Easis
22162168 11-03-2024 12-04-2024 WWLOKVA | KVAM | 64820000 | B744.00000 [ 1.0 | 220100000 - KL
BSod Unas Kawh ; | 1827.00000 [ Bliled Uning Kvan - [ 226100 | Wolor Staran [ RUNNING DK
Artears QutEtanding For The Fin-Year Mater Dalalts Connection Dotalle
Partseulyr Talal Mator Cwngr JBVNL Tail Coda Lns
Elecinoity Chargo 4.24 | Mator Mods = | Catogory LTIS
Ebaciricity Duty 0.00 | Mator Mokn L& T |Matoing Voltoge a
Delay Paymant Sur, 0.00 | Mator Typn DM | Suppdy Yorapa f Phosa 400 WSingle
Cthirs 0.00 | Molor Diga & |Load/CD 10,00¢10.00
Bedly Soal Mo - | Type Of Load HYA,
Tolal Arrear 4,24 Consumor Typallocallly PRIVATEURAAN
Current Bl Detalls Dotallz Of Ameunt Povabls Last Paymont Detolis
Enargy Chuases 13.670.05 | Comecton U Amy (+/-) Arnoaant 3330.00
FC ! Domand Chorgns 1,572.89 | BR Enargy Charges .00 | Recalpt NO BIB16I 12401
COVE 7 M0 Penalty 1.575.00 | BR Eleetrizity Duty 0,68 | Roceipt Date | —
Electnaty Cuty 820,74 |BROPS .04 | mlodo of Poyment Cash
Marer Rert 0.03 | TOTAL[B) 009 | g Month | Unitsfkwh) | Unitefiovany | Status
Capactor Surcharges £.00 | Arrear Corrdod Creer () 4,24
ELCH ¢ MCE Surchargos 0.00 | Gowl Subaidy (0) 000 | Fob2024 1118 1118.00 WL
PE Surcharga/Rebale 050 :;::f:: E;';':, 000 [ pun-2024 stz 50200 At
Adwsunent Of Pravicim £.00 E:‘ﬁ‘::;‘:;“;l‘v 13147 | Dec-2023 830 §30.00 Ay
=] 212 | 5ol Concossion 000 | Mav-2023 300 45400 [X10)
Rebate OF Non Biiting n.ch k=203 128 3579.00 MU
Fuel Cost Adusiment 38175
e e YT Sep-2023 91 392,00 (21N
i Service Charge 0.00
8, Shod Secunty o.o0
W, Mg, Charge .60 | Toul &‘:"’;‘EE‘;M 18.015.00
. TCS 0.9
V. TOS Adusimant ooh
Wi Intarest O Secuariy. -0.00
m:::;m:; For 18.010.48
Cwriine Paymaen Mokala 152,62
Yot Fagmand 305 00 Kapt In Abayance 0o Secunty Intores! |
Imptand Informallon
Consumer can alse make the paymunts thraugh onllne HEFT/RTGS with the below registered banke,
AccountMambod | WJBVMLGIZMESTION  |AccountMumbar @ JDLTBAZMGETI0N m‘;" Emm;‘mt‘;&;ﬂ;ﬂ;:m
FEC Cada | | DIBAOODMAS IFEC Cote 2 ICICE00 14 mp:rmﬂd’bmhy duts hln.tmw:-:ﬂ By bl ey iy
_ gt chague payokia in fpvaur of “hakkasd Elifh Yishan
Bark Hame T INDEAN BANK @arik Home FICICHBANK Migam Limiter,
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& JBUNL
) Maching Ko:  B1121-ASAKZAN]
Location Mame:  ASANSANI
MONEY RECEIPT
Receipt Mo: G102100011417
Transaction Xo: E112100011417
Pay Hode: Cash
Pay Date: 1770772023 11:49:53 a4
Account Td ;4328781946
Consumer 1d: 4328781946
Mare: BISHEAJIT MONDAL, S/0 HAMCLAL HORDAL HA
KA
Bill Apount: 26702
Paid Amount :  Rs. 26000
{Teenty Six thousand Eight hundied Only)

SEC Rey: DMysd
Draun By: Operator
SAVE ENERGY 14 WATIOMAL IWTEREST
Powered by -3 IDEA TRFINITY
THAMKS YOU FOR USING JBVNL KIOSK
1 CASE OF KOM-PAYMENT OF TOTAL KET
PAYABLE AMDUMT B¥ DUE DATE CFS WILL BE
APPLICARLE WD ELECTRICITY CONMECTION
HAY BE DISCONNECTED
IF ALREADY PATD, PLEASE TGNDRE



AR . 24
e —
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JBYHL
wachine Ho:  B1121-ASARGANI
cattm Hame,  ATANDANI
Mkt RFCEIRT
o B0 2162
i i dae B2 20D
vy tiele o Caah
P, it 73/08/2023 12:19:76 W
Aecound 1o c 432BTE1946
Cansumer 1d: 4328701845
Hare: BISHMAJIT MOWDA! . S/0 MAMDLAD ‘il sa
B
Bill Aepunt: 2368
Pawd angunt ¢ RS.ZE
(T thousand Three haubed Oty

See wey: OFDnl

Ura i i!lar Operalne

SM’I- I:H"F»'W ]'HI AT IOk [’i!tHE"-T
Povered by :: 10EA THELNITY

THANAS ¥OU FU-i U‘*!Hl: Jﬂa”ﬂ FIDSK

It CASE OF SOH-FaYHL hl ot 1"'IThL bEET
PAYABLE EMOUNT BY DUE CATE DPS WILI
BL APPLICARLE aMD E_ECTRICITY
CONNECTION May BE GISCOMNECTLD

1F ALREADY FAID, BLERSE IGHCRE
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JBYHL
Hachine Mo: B1121-ASANBANT @
gt 1an Nage:  ATANBANT
MONEY RECE IR

Kecemt t: BLE10001)026
Franmaction Bo:  E10Z00001000
Pay Hote. Cash

Py Date:  VIF0N/E02 10ddc)! AW
fecount 1d ;o A'T26T781944G

Conswner Td:  $A7ETANY4E

Hames  BISHWAJLT mONDAL , S/0 HAROLAL MR nd
hk

Bill Aoreset: 2R

Patz Amanit [ LT T

(v Thiawend Eraght teaanr o0 0l o

G beyw: Dsbo
Digm, By  (uaaiin

SAVE ENERTY In HATIUHAL [HTLRES]
Poweered vy o: 1DEA INFINITY
THAHRS YDl FOR USING JBMNL KTONR

(8 Lrst OF WO PAYRENT 1l TEAE WEY
Pafaiite A of Ll pale s VL
BE Al LAlLE ona LYERTREELY
COMMELTION 1y Be (s CobrLL ot
LF ALREAIY PaID, PLEASE Ditiat
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JBVHL @
achire No: 61121-ASANBANI

Location RKame:  ASANBANI
MOWEY RECEIPT

Receipt Mo: G112100013991

Transaction No: B112100013891

Pay Mode: Cash

Pay Date: O0B/10/2023 11:00:08 AH

focount Td @ 4328781946

Consuzer Id: 4328701946
Hame: BISHWAJIT BONDAL, S0 NANOLAL MORDAL HA
-1
Bill Anount: 2013

Faid Asount @ Rs.2000 ™
{Two thousand Only)

Sec key: Ubi0s
Drawn By:  Cperator
SHVE ENERGY IN HATIONMAL INTEREST
Pawered by :: IDEA IRFINITY
THANKS YOU FOR USTNG JBYHL KIS
IN CASE OF NOM-PAYMENT OF TOTAL KET
PAYABLE AMOUNT BY DUE DATE DPS RILL
BE APPLICABLE AMD ELECTRICITY
CONHECTION AY BE DISCOMNECTED
IF ALREADY PALD, PLEASE IGHORE
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JEVHL
Machine Ho: G1121-ASANBANI
Location Nass: ASANBANI
Morey Receip®
Receapt No:G11210uu1527 1{DupYicate)
Transaction Ho: BSBIG3221273ATO004
Pay Moda:Cash
Bay Nater 2201272023 11:38:38 AM
Accowntl [d @ G1234687208
Consumer Td ;SRSLTIS002S
Hae=  CiSHWAJIT MONDAL, 5/0 MANDLAL MORDAL KA
KA
Brll Ampunt: 3925
Paid Amount @ Rs.3920
{Three thousand Weee hevired Teenty Only)
Sec hey:  s|BGY
Drawn By. Operator
Pricted on @ 2271202003 10.40:42 &
SAVE EHERGY IN NATICMAL INTEREST
Pasered by o IDEA LNFINTTY
THANES ¥0U FOR USING JBYY  KIOSK
v CASE @F ron-peymee® 07 "Aral KFT
PAYABLE AMOUST BY DUE wivc wPS WILL
Br AFPLICABLE AND ELECTRICTTY
COMMECTION HAY BE DISCOMMECTED
IF ALREADY PAID, PLEASE IGHORF
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s

M
Machur © R1121-ASANBANT
Location ham  CHRANT
HIOMEY RECLIM
Pove ot Ba: B2 1000 5SS
Lransacton No:  G58163250124010028
Pay Mode: Cash
Pay Date:  25/01,/2024 01:09:33 Py
hccount 1d @ 61234687200
Consumer 1d:  SRSLTISCOZS
Hama: BISHAAJIT MONDAL, S/0 KA'
HA
Bl Amaumt; 1268
Pard dmount : Rs. 1210
(Seven thousand Two lundred Seventy  Only)

Sec key: Oclip9
Orawn By:  COperater
SAVE ENERGY IN MATIOWAL INTEREST
Powared by :: I0EA INFINITY
THAKES YOU FOR USING JRYNL KIOSK
16 CASE OF KOH-PAYMINT OF TOTAL KET
PAYABLE AMIUNT 8Y QLE CATE OPS HILL
BE AFPLICAMWLE AND ELECTRICITY
COMNECTION MAY BE DISCONMECTED
IF ALREADY PAID, FLEASE IGRORE
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JBVKL
Machine Mot G1120-ASANSAN]
Location Kama:  ASANRaN]
MUREY RECE1R

Ragaspt Mo AR TR T )]
Transactaon N3 S381E330224000038

Pay Mode: (ash

Pay Date: 23/02/2024 03:45:9)

Account 1o : B1234687708

Corsumes Id: SRSLTISNZS -
Names BISHAAJIY mMOKDAL, ST0 RANDLAL v oAl KA
Y

B:1Y Smount: A7HS-

Pav' d=aent @ Rs. 47RO

Fow i wzand Seven Tnndiad Bighty Gl

Sex Key: wRwil
Orawn By: Operatar

SAVE ENERGY IN NATIOMAL INTEREST
Povered by :: IDEA INFINLTY

THAKKS YOU FOR USING JBVHL B I03K

IN CASE DF NON-PAYMENT OF TOTAL KET
PAYABLE AMOUNT BY DULE DATE DPS HILL
BE APPLICABLE AND ELECTRICITY
COMMECTION M&Y BE DISCONVECTED

IF ALREADY PAID, PLERSE IGMORE

@)
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JBYNL
Machine No: §1121-ASANBANT
Location Name:  ASANBANI

MONEY RECEIPT
Receipt Ko: 6112100017708 &
Transaction No: 659163190324010064
Pay Mode: Cash
Pay Date: 19/03/2024 12:48:14 PH
Account Id ;61234667208
Consumer Id: SRSLTISO0ZS

\_J,Hﬁame: BISHNAJIT MOKDAL, S5/0 NANDLAL HONDAL NA

Bill Amount: 8335
Paid Amount : Rs,9330

(Nire thousand Thrée hundred Tharty Ora)

Sec Key: QE0QUI

Orawn By: Operator

SAVE EMERGY IM WATIOMAL INTEREST
Powered by :: IDEA IHFIKITY

THANAS YOU FOR USING JBYHL KIOSK
IH CASE OF NON-PAYMENT OF TOTAL KET
PAYABLE AMCUNT 8Y DUE DATE COPS RILL
BE AFPLICABLE AND ELECTRICITY
CORNECTION MAY BE DISCOMKECTED

IF ALREADY PAID, PLEASE IGNORE
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JEVAL
Machine Ko: B1127-AZANRANI
Location Nare:  ASANSAN]
WOMEY RETEIFT
Recatpt Ma: B1121000'84%)
TramsauUion Ho: 381332304 28000008
Pay Moda, Cash
Pav Qate: Z3/04/2024 12:01:46 FH
Acbount 1d ¢ B1234B072
Conmiges 0 SRZLTISvC 2
Hama w11 HIHDAL,
R
Bill Amount: 8013
Faid dmount ; Rs. 18020
(Eighteen thousand Twenly  Oaly)

Sap Key: Ivind
Dravm By:  Cparator

SAVE ERERGY TN WATICHAL INVERE3 "l

Powered by :: IDEA [WFINITY
1I-LM~.H.b ¥ F{h U.nh‘.‘u ,B‘-'Hl R I0EN

K Eﬁ:.:E OF h'ﬂH PA*}IEH OF TOTAL Hr.l
PAYADLE AMOUNT @Y DUE CRI1E DF3 w1LL
BE APPLICABIE AND ZiECIRICITY
CONNECTION MaY BE DISCUNMECTER
1F ALREADY PATD # LEASE JGRORE

ETE

b
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) JOVNL
Hachine No:  G1121-ASANBANI
Location Name:  ASANDANT
MONEY RECELPT

Recept Ho:  BHI21000149006
Transact ion Hot  GSS1G3160524010004
Pay Mode: Cash

Pay Date:  1G/0%/200 00:45:49 AM
Account Tl @ BI23AGBT200

Consumer Tu: SRSLTISC02S

Name:  BISHWAJIT MONDAL, S/0 NAKDLAL HONDAL Ke
HA

Byll Amount: 11556

Paid Amount : Rs.11500

(Fleven  thousand Frve tundred Only)

Sec hey:  AGTEA

Drawn By:  Operator

SAVE EMERGY 1M NATIOMAL THTEREST
Powered by @1 10EA INFIRITY
THANKS YOU FOR LSING JBVYNL KIOSK
[H CASE OF NON-PAYMEWT OF TOTAL WETY
PAYABLE AMOUNT BY DUE DATE [PS WILL
BE APPLICABLE AKD ELECTRICITY
CONMECTLON MAY BE DISCONWECTED
IF ALREADY PAID, PLEASE 1GKORE

st
AR F



i
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JEVHL

Machine llc: B1121-ASANBANT
Locaticn 1= ASANBANT

HONEY RewciPT

Receipt No: 6112100013503

Transaction No: E58163180624010005

Pay Mode: Cash

Pay Date: 18/06/2024 10:54:03 M

Avcount 1d : 61234637208

Consumer Id: SRSLTISGOZS

Name: BISHARJIT HONDAL, S/0 NANDLAL ¥OnuDar NA
HA
Bil) fmaunt: EB27C
Paid Amount  FL.B230
{Six« thousand su HY T

Sec Key: 0g0J2

Drawn By: Cperator

SAYE ENERGY I NATTONAL INTEREST
Powered by :: IDEA INFINITY

THENRS YOU FOR HeING JEVNL KIOSE
Tn Cast o KOt-payHEdT OF TOa !
PryABLE AHOUNT BY DUE DATE [R5 Lt
BE APPLICKBLE ANC ELECTRICITY
COMHECTION PAY RE DISCONSECTEU

1F ALREADY PAID, PLEASE IGHORE
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)
. JIWHL
Ma Hie G120 -AsARIAN
Poeat ol Hamer  AUANISANI
HEIREY L

Boveoapd Mo, GEEIou g

Pransarhbon M BEBIE LG a0,

1y Mnlos Lowh

Py Dateer GOSN T o Al

Mool Wl WML

KT RTINS 1Y I ot W R 1A
Jmm:IWWHMrWHMLFMHMWMIWWmlM

A WO T I T
i ] Al < i et
EF vee Mot ol fndyt

H T TTEE
Daanas yr Bguerabi

GAVE LHERGY DN MATLEONAL TRITEREST
Vowsonand by oo TOEA TREINITY
TIRHSS YL B LG JRRL KD

THCASE GF SOHEAYHERE BF TR0AE RET
VAT AMDURD 1Y ODLE LART s WD
A LCAILE AN THEGRIETLY
CONNIGTIUN BAY DE BLSCORRT D

I ALR ey ARl PLERSD TG
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av Jvu
Macmne N 6112 AAKIANT

tovab i Name  ASARIAN)
MOREY RICLIM

Rece el No: BELM o
[mn:'-m'l TN TR (O TR T R VI TNV TN
Ay Mikko:  Cash
Pay Dale: 600304 01000
Acownt B b3 o
Covsimarr T SRS 1500
H:'.'Imt‘.' BESHSALT BONDAL, S0 NANDLAL HONOAL B
Bll Amomt s 34k
Pand Amoml ¢ Ba. 3200
(e Dhousad Teo tandies eily)

Sov mey: ks
ey By Operaloe

SAVE ERLRGY TR NALIONAL [HITRES
Powered by oo IDEA TNCINTTY
DOEARRE YOO 0% IRSTHIE VKL KUK

IK CASE 00 NON PAYRERT O TO1AL KET
PAYASLL AMOUNT 0Y 000 DATE DV WIEL
BE ARPLICARCE AND LUFCIRICTTY
CORKECTION HAY 00 0SCORNICTED
10 ALREARY PAID, PLEASE 1GRONL

&)
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